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£lectrlftcation of KailwaJ LiJle 

..". 1 Shri S. C. Samanta: 

...... Sbri Subodh Bansda: 

Will the Minister of Railways be 
pleased to state: 

(a) whether it is a fact that only 
fifteen stations out of twenty-eight 
are at present being remodelled f.r 
the electrification of Railway line from 
Howrah to Khargpur in South Easteno 
Railway; 

(b) if so, when the remaining Itta-
tion, will be taken up; and 

(c) what associated P. & T. works 
are being done at present? 

The Deputy Minister in the MiaIB-
tr;, of Railways (Shri S. V. Kama-
8wamJ): (a) and (b). Remodelling 
works are in progress· on seventeen 
stations at present. Work on remain-
ing atations will be taken up along 
'With the construction of third line 
betwee'l Tikapara and Kharagpur. 

(c) Existing overhead telecommu-
Rication lines running parallel to the 
railway track wiII be replaced by un-
deground cab~es. 

Railway Bridge at Kolaghat 

965 f Sbri S. C. Samaata: 
. l Sbri Subodh 1IaDsda: 

Will the Minister of' RailwaJs be 
pleased to state: 

(a) whether the construction of a 
new Railway bridge on the Rupna-

rayan river at Kolaghat has commenc-
ed; 

(b) the estimated cost of the 
bridge; and 

(c) the defects found in the old 
Railway bridge? 

The Deputy Minister in the Minis-
tr,. of RailwaYs (Sbri S. V. Kama-
lIWlUIly): (a) No. 

(b) Rs. 3 crores approximately. 

(c) There is no defect in the exist-
ing Railway bridge. The new bridge 
is being provided for the third line 
being constructed between Howrah 
and Panchkura. The girders of the 
existing Down line bridge however 
are weak for the present day loading 
and hence are proposed to be regirder-
eel after completion of the new bridge. 

Toarist Restaurant at Qutab, Delhi 

""" I Sbri Surendra Pal Singh: 
...... \.. Sbri P. C. Borooah: 

Will the Minister of Transport aDd 
Communications ·be pleased to state: 

(a) whether the opening of a tourist 
restaurant at Qutab, Delhi has been 
held up, in spite of the fact that the 
building for the new restaurant was 
constructed as a Second Plan Project; 
and 

(b) if so, the reasons therefor? 

The Minister of Shipping in the 
~Iini8try of Tnmsport ad Commlllli-
catioas (Sbri Raj Bahadur): (a) and 
(b). The construction of a Restaurant 
at Qutab was a Second Plan Project 
completed during the Current Plan as 
a spill-over Scheme.· The Building, 
complete in aU respects, was taken 
over from the CPWD on 13-3-1963. 
Meanwhile, notices inviting tender 
were issued to twelVe Caterers of re-
pute in New Delhi but no offer was 
received from any of them. Tenders 
were again invited from sixteen Cate-
rerslRestaurateurs ot New Delhi and 
the offer ot one, out of the three who 
qiloted, was accepted. When this ten-



2869 Written Answers BHADRA 5, IBM (SAKA) Written An.noer& 2870 

derer realized that the existing Cate-
rer at Qutab operating from the 
Terandah of the nak Bungalow could 
not be evicted, he refused to iplement 
the contract. His contract has been 
terminated. Another suitable caterer 
hu been found, and he is ex;pected to 
atart running this Restaurant during 
the first week of Sept.ember, 1963. 
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J![erala Postal Circle 

968. Shri Imbichibava: Will the 
Minister of Trausport aDd Communi-
catioDS be plea;,ed to ~ate: 

(a) whether the question of raising 
the status of the Kerala Postal Circle 
to a major Circle has been considered 
by Govenunent; and 

(b) if so, the decision taken there-
on? 

The Deputy MiIlister in the Ministry 
of TraJosport and Communicatiom 
(Shri Bhaganti): (a) Yes, Sir. 

(b) The &tatU$-Quo ia to be main-
tained for the present. 

Sapr for Kerala 

r Shri Warior: 
H9. L 8hri Vasudevall Nair: 

Will the Minister of Food and Agri-
culture be pleued to state: 

(a) whether Government had re-
leased any sugar stocks to Kerala 
State after the Sugar Control Order 
was issued; 

(b) whether the Kerala Government 
had requested for more .upplies; and 

(c) if so, the reaction of Crllvern-
ment thereto? 

The Deputy Minister in the Ministry 
of Food aDd Agriculture (Sm; A. M. 
Thomas): (~) to (cl. Yes, Sir, on 
the basis of a monthly quota of 6,000 
tonnes. Having regard to overall 
availabiilty, it was not possible to give 
more supplies. 




